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to Unstarred Questions 202

12 3 4
17. Nagaland 11.00 11.00
18. Orissa 10.20 62.20
19. Punjab 04.60 24.00
20. Rajasthan 17.20 108.30
21. Sikkim 05.50 11.00
22. Tamil Nadu — 259.30
23. Tripura 04.00 29.80
24. Uttar Pradesh 55.10 346.70
25. West Bengal 22.50 144.00
26. A & N Islands 05.50 18.30
27. Chandigarh — 25.10
28. D & N Haveli 05.50 18.30
29, Daman & Diu — 18.30
30. Declhi 03.00 19.00
31. Pondicherry — 11.00

Total 603.00 2800.00

New Duties Earmarked for DDA

4421. DR. D. VENKATESHWAR RAO:
Will the MINISTER OF URBAN AFFAIRS
AND EMPLOYMENT be pleased to state:

(a) the new duties earmarked for DDA;

(b) the details of housing projects of Delhi
to be given to private builders for early
completion of the job earmarked; and

(c) the authority responsible for watching
implementation of Master Plan of Delhi and
action taken on suggestions of CMs of
Haryana, Uttar Pradesh to add certain satellite
towns of their States in NCR?

THE MINISTER. OF STATE IN THE
MINISTRY OF URBAN AFFAIRS AND
EMPLOYMENT (SHRI BANDARU
DATTATRAYA): (a) to (c) In order to meet
the target of building two million additional
houses as set out in the national agenda for

Governance, it has been decided to involve:

the private sector in the housing industry in
Dclhi. Order in this regard, issued to all
concerned of 19.6.98 inter-alia stipulates that
the minimum area required for land assembly
will be 30 acres of contiguous land. The
ownership of the person(s) should be legal and
developer will have to pay 20% of the market

value of the gross area into the Shelter Fund
and 10% of the housing will be for the EWS
& LIG category.

These orders will not affect the working
of DDA which will continue to be responsible
for the planned development of the city based
on the Master Plan.

The NCR Planning Board has reported that
there have been no suggestions for adding
satellite towns to Delhi.
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